LI TEM NO. 114

SUPREME

COURT NO. 12 SECTION |1 B

COURT OF I NDI A

RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQO(s). 831 OF 2010

TAKDI R SAMSUDDI N SHEI KH
VERSUS
STATE OF GUJARAT & ANR.

(Wth office report )

Appel I ant (s)

Respondent ( s)

W TH APPEAL(CRL) NO. 832 of 2010
(Wth appln. For bail and with office report)

Date: 18/10/2011 These Appeal s were called on for hearing today.

CORAM :

HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR JUSTI CE A K. PATNAI K

For Appellant(s) M .
Ms.
M.
For Respondent (s)
Ms.
Vs

Pradhuman Gohil, Adv.
Charu Mat hur, Adv.

Nachi ket a Joshi , Adv.

Hemant i ka Wahi , Adv.
Jesal , Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
M. Pradhuman Gohil, |earned counsel for the
petitioner comrenced his argunents at 2.55

And was on his | egs when the Court rose for the day
| eaving the matters part-heard.

(Soni a)
Sr. P. A

(MS. Negi)
Court Master



